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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINC!PAL BENCH

D

o A No. 291 OF 1998 &k

M. A. No. 288 Of 1998 /CT/

Mew Delhi, dated this the 2nd September. 19098
HOMBLE MR. S.R. ADIGE, VICE CHA I RMAN (A)

S/Shr i
1. MNaresh Kumar,

$/o Shri Shcba Chand
2. Swadesh Kumar,

S/o Shri Shyam Babu
3. Ram Kishan

S/c Shri Bedi

c/o Shri Sant Lal, Advobate,
c-21(h) New Mu!ltan Nagar.
Delhi-110056. _ e APPL ICANTS

(By Advocate: Shri Sant Lal?l
Versus
1. Unicn of lIncia through
the Secretary,

Ministry of Communications,
Dept. of Posts, Dalk Bhawan,

Mew Delihi.
2. The Chief Post Master Genera!,
Delhi Circle. Meghdcot Bhawan.
New Delhi-110C01:
2 The Director Foreign Post.

Kotla Road,
i P Estate, New Delhi.

4 Sr. Supdi. of Post Offices,
South East div.
Golf Link, \ :
New Delhi-110003. . ... RESPCNDEN

m

-

(By Advocate: Shri RajeeV'Bansal)

ORDER (Cral}

R. ADIGE. VICE CHAIRMAN (AD
ard.

oy HOWN'BLE MR. S
Both he

2. With the agreement of both counse!. this
O.A. is disposed of with a direction to
respondents to extend to the app!licants the

benefits as directed in judgment dated 290.4.387 in

0.A. No. 1873/98 Dharam Singh Vs. UOL. These
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No costs.

M.A. No. 2988/88 praying

parties is allowed.
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(S.R. /ADIBE)

VICE CHAIRMAN (A)

/ GK //

~
1

or

ioinder

O



